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FT.3T. 3062(37).— Fea I TLHTT, T (FoTTer) fafa=ra, 2008 (2008 =T 11) FY &T271-2 - & (7 1)
BT Y& AT T IR Fd g0, TH ATAGAAT F TLHIET T9C § THRAT 6 [0 &, T 997 757 |
TAETT A= &F AT AT 6 &9 (2) § AT SATerahm<t &l qrierant €qed (4) § Seattad (e ¥ TRATSHT
(TP &7 T & AR S F ST ‘Tl — AT 3d & 4th T ATST IRASET (264.07 Km)” Fr
fRwToT) &= F wHae § =9 avg F w1 FA F o, qerd AT F w7 H AfAFT FAT 2
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3. AT ST (TT5e), AR IgRAT (7.7) AAE

4. sqfaranfi stfeerrdy (Treres), saery AZETA (F.7.) IR

5. AT AT (o), TR TEET (W.5.) sAffET

6. il stfarardT (TrsTea), 7t Hreft (7.7.) AT

7. faraniir srfarrT (Trerea), TeHT HTeft (7..) FEHT

8. s srfeeRTd (Trored), |17 YT (.) qz

9. Ffars i sfawr (Terea), TaET Tt (7.) TTET

[B1.8 — WCR-JBPCOENGC/10/2026-0/0DYCE/C/REWA/7A]

MINISTRY OF RAILWAYS

[West Central Railway (Construction Organisation)]
NOTIFICATION
Jabalpur, the 13th June, 2026

S.0. 3062(E).— In exercise of the powers conferred by the clause 7(A) of Section 2 of the Railways

(Amendment) Act, 2008 (11 of 2008), the Central Government hereby authorizes the officer mentioned in column (2)
of the table below as the Competent Authority to perform the function of such authority under the said Act in respect
of area of the Special Railway Project (Construction of “Katni — Singrauli 3" & 4™ Railway Line Project (264.07
Km)” under Jabalpur Division of West Central Railway) in column (4) of the table in the State of Madhya Pradesh with
effect from the date of publication of this notification in the Gazette.

TABLE
S.No. Competent Authority District Tehsil
@ (&) (&) @
1. Sub divisional Officer (Revenue), Katni Katni (M.P.) Katni
2. Sub divisional Officer (Revenue), Vijayraghavgarh Katni (M.P.) 1. Badwara
and
2. Barhi
3. Sub divisional Officer (Revenue), Manpur Umariya (M.P.) Manpur
4. Sub divisional Officer (Revenue), Beohari Shahdol (M.P.) Beohari
5. Sub divisional Officer (Revenue), Jaisinghnagar Shahdol (M.P.) Jaisinghnagar
6. Sub divisional Officer (Revenue), Majhauli Sidhi (M.P.) Majhauli
7. Sub divisional Officer (Revenue), Kusmi Sidhi (M.P.) Kusmi
8. Sub divisional Officer (Revenue), Sarai Singrauli (M.P.) Sarai
9. Sub divisional Officer (Revenue), Devsar Singrauli (M.P.) Devsar

[F.No. WCR-JBPCOENGC/10/2026-O/0DYCE/C/REWA/7A]
INDRAJEET VERMA, Chief Engineer
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